
19-3-2015
CCP No.332/00041/2014 
O.A. No.491/2009

Hon’ble Sri Navneet Kumar. M(J)
H on’ble Ms. Javati Chandra . M fA)

App; Sri Praveen Kumar is on adjournment 
Res: Sri S.Vema

Learned counsel for respondents submits that in 
pursuance of order of the Tribunal, the applicant has been re­
examined and he was found unfit. He is allowed 3 days time to 
file compliance report. List on 30.3.2015.

V. '

M ember (A) 

HLS/-

Member (J)

30.3.201 S ^  CCP No. 41/ 14

For Applicant: Sri Praveen Kumar 
For Respondents: Sri S. Verma

™ " -“ n’Pl.ance of

the Tribunal directed the“ de„ts as " n d t '-° '

p a rS ef T d e e m  the learned counsel for theparties i deem it appropriate to issue a direction imnn th.

nofces .ssued to the respondents are S ' g f d  "

< r . c u

(Ms. Jayati Chandra)
Member (A)
Girish/-

(Navneet Kumar) 
Member (J)


